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D rugs  under  generic  nam es

1158.  SHRI R. K. MHALGI : Will 
the Miniiter of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased 
to refer to the reply given to Unstarred 
Question  No. 952 on I7th June, 1980 
regarding demand by Maharashtra Phar-
maceutical Manufacturers Association Pune 
Maharashtra and to state 1

(a) whether any progress has been made 
in last six months regarding the review 
of the list of products for which the trade 
names are abolished and to include more 
items  to be marketed under  generic 
names;

(b) if so, the nature and details of pro-
gress made so far ; and

(c) if no progress made, the reasons 
therefor  ?

THE MINISTER  OF STATE IN 
THE  MINISTRY OF PETROLEUM, 
CHEMICALS  AND  FERTILIZERS 
(SHRI DALBIR  SINGH) : (a) to (c) . 
Government have issued necessary Gazette 
Notification in January, 1981 amending 
the Drugs &  Cosmetic  Rules, 1945 to 
give the needed statutory effect to the 
decision  concerning abolition  of brand 
names  in  respect  of  single  ingredient 
formulations  of five drugs.  The aboli-
tion of brand names of these drugs will be 
effective from 1-8-1981. Only after some 
experience is gained through  implemen-
tation of the decision already taken, any 
such review  would be worthwhile.

New Coal Projects sanctioned during 
1980-81

1159.  SHRI MANMOHAN TUDU : 
Will the Minister of ENERGY be pleased 
to state  :

(a) the number and names of the new 
coal projects that have been  sanctioned 
in  1980-81;

(b) whether Government have a  pro-
posal  for raising coal production during 
the Sixth Plan period;

(c) if so, the number of new coal pro-
jects prop- sed to be taken up during the 
year 1981-82; and

(d) the  detailed  steps  his  Ministry 
propose to take to increase coal production ?

THE MINISTER  OF STATE  IN 
THE MINISTRY OF F.NF.RGY (SHRI 
VIKRAM  MAHAJAN) : (a) A state-
ment giving the information is attached.




